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ALFHABETICAL LIST OF MEMBERS

SIXTH LOK SABHA

A

Abdul Lateef, Shri (Nalgonda)

Agrawal, Shri Satish (Jaipur)

Ahmed, Shri Halimuddin (Kishan-
Banj)

Ahmed Hussain, Shri (Dhubri)

Ahsan Jafri, Shri (Ahmedabad)

Ahuja, Shri Subhash (Betul)

Akbar Jahan Begum, Shrimat;
nagar)

Alagesan, Shri O. V. (Arkonam)

Alhaj, Shri M. A. Hannan (Basirhat)

Alluri, Shri Subhash Chandra Bose
(Narasapur)

Amat, Shri D. (Sundargarh)

Amin, Prof. R. K. (Surendranagar)

Ananthan, Shri Kumari (Nagercoil)

Anbalagan, Shri P.
ram)

Ankineedu, Shri Maganii (Machilipat-
nam)

Ansari, Shri Faauir Ali (Mirzapur)

Appalanaidu, Shri §. R. A. 8. (Anaka-
palli)

Argal, Shri Chhabiram (Morena)

Arif Beg, Shri (Bhopal)

Arunachalam, Shri M. (Tcnkasi)

Arunachalam, Shri V. (Tirunelveli}

(8ri-

{Ramanathapu-

Asaithambi, Shri A. V. P. (Madras
North)
Asokaraj, Shri A. (Perambalur)

Austin, Dr. Henry (Ernakulam)
Avari, Shri Gev M. (Nagpur)

B

Badri Narayan, Shri A, R. (Shimoga)
Bagri, Shri Mani Ram (Mathura)
3agun Sumbrui, Shri (Singhbhum)

( iii )

Bahuguna, Shri H. N. (Lucknow)
Bahuguna, Shrimati Kamala (Phulpur)
Bairagi, Shri Jena (Bhadrak)

Bal, Shri Pradyumna {(Jagatsinghpur)
Balak Ram, Shri (Simla)
Balakrishniah, Shri T. (Tirurpathi)
Balbir Singh, Chowdhry (Hoshiarpur)
Baldev Prakash, Dr. (Amritsar)
Bunatwalla, Shri G. M. (Ponnani)

Barakataki, Shrimati FHenuka Devi
(Gauhati)

Barman, Shri Palas (Balurghat)
Barnala, Shri Surjit Singh (Sangrur)

Barrow, Shri A, E. T. (Nominated—
Anglo.Indians)

Barua, Shri Bedabrata (Kaliabor)
Barve, Shri J. C. (Ramtek)

Basappa, Shri Kondajji (Davangere)
Bashir Ahmad, Shri (Fatehpur)

Basu, Shri Chiita (Barasat)

Basu, Shri Dhirendranath (Katwa)
Bateshwar Hemram, Shri (Dumka)
Berwa, Shri Ram Kanwar (Tonk)
Bhadoria, Shri Arjun Singh (Etawah)
Bhagat Ram, Shri (Phillaur)

Bhakta, Shri Manoranjan (Andaman
and Nicobar Islands)

Bhanwar, Shri Bhagirath (Jhabua)

Bharat Bhushan, Shri (Nainital)

Bhattacharya, Shri Dinen (Serampore)

Bhattacharyya, Shri Shyamaprasanna
(Uluberia)

Bheeshma Dcv, Shri M.
nool)

Bhuvarahan, Shri G. (Cuddalore)

Birendra Prasad, Shri (Nalanda)

(Nagarkur-

Boddepalli, Shri Rajagopala Rao (Sri-
kakulam)



Bonde, Shri Nanashaib (Amravati)
Borote, Shri Yeshwant (Jalgaon)
Borooah, Shri D. K. (Nowgong)

Bosu, Shri Jyotirmoy (Diamond Har-
bour)

Brahm Perkash, Chaudhury (Outer-
Delhi)

Brij Raj Singh, Shri (Aonla)
Burande, Shri Gangadhar Appa (Bhir)

Burman, Shri Kirit Bikram Deb (Tri-
pura East)

Cc

Chakravarty, Prof. Dilip (Calcutta
South)
Chand Ram, Shri (Sirsa)

Chandan Singh, Shri (Kairana)
Chandra Pal Singh, Shri (Amrocha}
Chandra Shekhar, Shri (Balia)

Chandra Shekhar Singh Shri (Vara-
nasi)

Chandrappan, Shri C. K. {Cannanore)
Chandravati, Shrimati (Bhiwani)

Chandre Gowda, Shri D. B. (Chika-
magalur)

Charan Narzary, Shri (Kokrajhar)

Charan Singh, Shri (Baghpat)

Chatterjee, Shri Somnath (Jadavpur)

Chaturbhuj, Shri (Jhalawar)

Chaturvedi, Shri Shambhu Nath
(Agra)

Chaudhary, Shri Moti Bhai R. (Banas-
kantha)

Chaudhry, Shri Ishwar (Gaya)
Chaudhuri, Shri Tridib (Berhampore)

Chaudhury, Shri Rudra Sen (Kaiser-
ganj)

Chauhan, Shri Bega Ram (Ganga-
nagar)

Chauhan, Shri Nawab Singh (Aligarh)
Chavan, Shrimati P. (Karad)
Chavan, Shri Yeshwantras (Satara)
Chavda, Shri K. 5. (Patan)

Chettri Shri K. B. (Darjeeling)

Chhetri, Shri Chhatra Bahadur (Sik-
kim)

Chikkalingiah, Shri K. (Mandya)
Choudhari, Shri K. B. (Bijapur)

Chaudhury, Shrimati Rashida Haque
(Silchar)

Chowhan, Shri Bharat Singh (Dhar)

Chunder, Dr. Pratap Chandra (Cal.
cutta North-East)

D

Dabhi, Shri Ajitsinh (Anand)
Damani, Shri 8. R. (Sholapur)
Damor, Shri Somjibhai (Dohad)
Dandavate, Prof. Madhu (Rajapur)
Danwe, Shri Pundalik Hari (Jalna)
Das, Shri R. P. (Krishnagar)

Das, Shri 8. §. (Sitamarhi)
Dasappa, Shri Tulsidas (Mysore)
Dasgupta, Shri K. N. (Jalpaiguri)
Dave, Shri Anant (Kutch)

Dawn, Shri Raj Krishna (Burdwan}
Deo, Shri P. K. (Kalahandi)

Deo, Shri V. Kishere Chandra S. {(Par-
vathipuram)

Desai, Shri D. D, (Kaira)

Desai, Shri Dajiba (Kolhapur)
Desai, Shri Hitendra (Godhra)

Desai, Shri Morarji (Surat)
Deshmukh, Shri Nanaji (Balrampur}
Deshmukh, Shri Ram Prasad (Hathras)
Deshmukh, Shri Sheshrao (Parbhani)
Devarajan, Shri B. (Rasipuram)
Dhandayuthapani, Shri V. (Vellore)
Dhara, Shri Sushil Kumar (Tamluk)
Dharia, Shri Mohan (Poona)
Dhillon, Shri Igbal Singh (Jullundur)
Dhondge, Shri Keshavrao (Nanded)
Dhurve, Shri Shyamlal (Mandla)
Digal, Shri Sribatcha (Phulbani)
Digvijoy Narain Singh, Shri (Vaishali)
Doley, Shri L. K, (Lakhimpur}
Durga Chand, Shri (Kangra)

Dutt, Shri Asoke Krishna (Dum Dum)



V)
E

Elanchezhian, Shri V. 8, (Pudukkottai)

Engti, Shri Biren (Autonomous Dis.
trict)

F

Faleiro, Shri Eduarde (Mormugao)
Fazlur Reliman, Shri (Bettiah)
Fernandes, Shri George (Muzaffarpur)

G

Gaekwad, Shri F. P. (Baroda)

Gamit, Shri Chhitubhai {Mandvi)
Ganga Bhakt Singh, Shri (Shahabad)
Ganga Singh, Shri (Mandn

Gattani, Shri R. D. (Jodhpur)
Gawal, Shri D. G. (Buldhana)
George, Shri A. C. (Mukandapuram)
Ghosal, Shri Sudhir {Midnapore)
Girjanandan Singh, Shri (Sheohar)

Godara, Ch., Hari Ram Makkasar
(Bikaner)

Gode, Shri Santgshrag (Wardha)
Gogol, Shri Tarun (Jorhat)
Gomango, Shri Giridhar (Koraput)
Gopal, Shri K. (Karur)

Gore, Shrimati Mrinal (Bombay
North)

Goswami, Shrimati Bibha Ghosh (Na-
badwip)

Gotkhinde, Shri Annasaheb (Sangli)

Gounder, Shri Venugopal (Wandi-
wash)

Govindjiwala, Shri Parmanand
(Khandwa)

Gowda, Shri S. Nanjesha (Hassan)
Goyal, Shri Krishna Kumar {(Kota)
Guha, Shri Samar (Contai)

Gulshan, Shri Dhanna Singh (Bha-
tinda)

‘Gupta, Shri Kanwar Lal (Delhi
Sadar)

Gupta, Shri Shyam Sunder (Barh)

Halder, Shri Krishna Chandra (Durga.
pur}

Hande, Shri V. G. (Nasik)

Haren Bhumij, Shri (Dibrugarh)

Harikesh Bahadur, Shri (Gorakhpur)

Hashim, Shri M. M. (Secunderabad)

Hazari, Shri Ram Sewak (Rosera)

Heera Bhai, Shri (Banswara)

Hegde, Shri K. S. (Bangalore South)

Hukam Ram, Shri (Jalore)

I
Inder Singh, Shri (Hissar)

i ]

Jaffer Sharief, Shri C. K. (Bangalore
Narth)

Jagannathan, Shri 8. {Sriperumbudur)

Jagjivan Ram, Shri (Sasaram)

Jain, Shri Kacharulal Hemraj (Bala.
ghaty

Jain, Shri Kalyapn (Indore)

Jain, Shrj Nirmal Chandra (Secom,

Jaiswal, Shri Anant Ram (Faizabad)

Jasortia, Shri Baldev Singh {(Jarmu)

Jawade, Shrj Shridharrap Nathohaji
{Yeotmal)

Jethmalani, Shri Ram (Bombay North-
West)

Jeyalakshmi, Shrimati V. (Sivakasi)
Joarder, Shri Dinesh (Mulda)-
Joshi, Dr, Murlj Manohar {Almora)

K

Kachwai, Shri Hukam Chkand (Ujjain)
Kadam, Shri B. P. (Kanara)

Kadannappalli, Shri Ramachandran
(Kesaragod)

Kailash Prakash, Shri ‘Meerul)
Kakade, Shri Sambhajirao (Baramati)
Kaldate, Dr. Bapu (Aurangabad)



Kalyanasundaram, Shri M. (Tiruchira.
palli)

Kamakshaiah Shri D. (Nellore)

Kamath, Shri Hari Vishnu (Hoshanga-
bad)

Kamble, Shri B. C. {Bombay South.
Central)

Kannan, Shri P. (Salem)

Kapoor, Shri L. L. {(Purnea)

Kar, Shri Sarat {Cuttack)

Karan Singh, Dr. (Udhampur)

Kasar, Shri Amrut {Panaji)

Kaushik, Shri Purushottam {(Raipur)

Kesharwani, Shri N. P. (Bilaspur)

Khalsa, Shri Basant Singh (Ropar)

Khan, Shri Ghulam Mohammad
(Moradabad)

Khan, Shri Ismail Hossain {(Barpeta)

Khan, Shri Kunwar Mahmud Al: (Ha-
pur)}

Khan, Shri Mahmood Haszan (Buland.
shakr)

Khan, Shri Mohd, Shamsul Hossan
( Pilibhit)

Khrime, Shri Rinching Knandn
{Arunachal West)

Kishore Lal, Shri (East Delhi)

Kisku, Shri Jadunath {Jhargram)

Kodiyan, Shri P. K. {Adoor)

Kolanthaivelu, Swi R. (Tiruchen-
gode)

Kolur, Shri Rajshekhar (Raichur}
Kosalram, Shri K. T. (Tiruchendur)
Kbtrashetti, Shri A. K. {Belgaum)
Krishan Kant, Shri (Chandigarh)
Krishnan, Shri G. Y. (Kolar}

Krishnan, Shrimati Parvathi Coim-
batore)

Krishnappa, Shri M. V. (Chilkballa-
pur)

Kundu, Shri 8. {(Balasore)

Kunhambu, Shri K. (Ottapalam)

Kureel, Shri Jwala Prasad (Ghatam.
pur)

Kureel, Shri R. L. (Mohanlalganj)

Kushwaha, Shri Ram Naresh (Salein-
pur)

L

Lahanu Shidavakom, Shr1 (Dahanu)
Lakkappa, Shri K. (Tumkur)

Lakshminarayanan, Shri M. R.
(Tinlivanam)

Lal, Shri 8. S. (Bayana) *

Laiji Bhai, Shri (Salumber)

Lalu Prasad, Shri (Chapra)

Laskar, Shri Nihar (Karimganj)
Limaye, Shri Madhu (Banka)
Lyngdoh. Shri Hopingstone (Shillong)

M

Meuchhand, Shri
{Bhind}

Magar, Shri Annasaheb (Khed)
Mahala, Shri K. L. (Jhunjhunu}
Mchale, Shri Hari Shankar (Malegaon).
Mauhata, Shri C, R. (Purulia)

Mahi Lal, Shri (Bijnon

Mahishi, Dr. Sarojini (Dharwar North)
Maiti, Kumari Abha (Panskura)

Malhotra, Shri Vijay Kumar (Soutlh
Delhi}

Malik, Shr1 Mukhtiar Singh (Sonepat)
Ms’lanna, Shri K. (Chitradurga)
Mallick, Skri lama Chandra (Jaipur)
Mallikarjua, Shri (Medak)

Mandal, 5hri B. P. (Madhepura)

Mandal, Shri Dhanik Lal (Jhanjhar.
pur)

Mardal, &Fr1 Mukvnda (Mathurapur)

M.nc¢, Suri IHajaram
(Ichalkaran;iy

Mangai Deu, Siri (Akbarpur)

Monkar, Skri Laxman Rao
dara)

Manohar Lal, Shrj {Kanpur)
Mathew, Stri George {(Muvaftupuzhay
Mathur, Shri Jagdish Prasad (Sikar)

Raghubir Singh

Shankarrao:

{Bhan-



Mavalankar, Pref. P. G. {Gandhinagar)
Mayathevar, Stri K. (Dindigul)
Meduri, Shri Nogeswara Ragp (Tenali)
Meerza Shri Syed Kazim Ali (Murshi-
dabaud)
Melhia, Shri Prasatinbhai (Bhavnagar)
Mhalgi, Shri R. K. (Thana)
Mirdha Shri Nathu Ram (Nagpur)
Miri, Shri Govind Ram (Sarangarh)
Mishra, Shri G. S. (Chhindwara)
Mishra, Shri Janeshwar (Allahabad)

Mishra, Shri Shyamnandan (Begu-
sarai)

Modak. Shri Bijoy (Hooghly)
Mohah Bhaiya, Shri (Durg)

Mohanarangam, Shri Ragavalu (Chen-
galpattu)

Mohd. Hayat Ali, Shri (Raiganj)
Mohsin, Shri F. H. (Dharwar South}
Mondal, Dr. Bijoy (Bankura)
Mukherjee, Shri Samar (Howrah)
Multan Singh., Chaudhary (Jalesar)
Mur:ida, Shri Govinda (Keonjhar)
Munda, Shri Karia (Khunti)
Murahari, Shri Godey (Vijayawads)
Murmu, Father Anthony (Rajmahal)

Murthy. Shri Kusuma Krishna (Amala-
puram)

Murthy, Shri M. V. Chandrashekhara
(Kanakapura)

Murugaiyvan, Shri 8. G. (Nagapatti-
nam)

Murugesan, Shri A. (Chidambaram)

N

Nahar, Shri Bijoy Singh
North-West)

Nahata, Shri Amrit (Pali)

Naidu, Shri P. Rajagopal (Chittoor)
Naik, Shri S, H. (Nandurbar)
Naik, Shri V. P. (Washim)

Nair, Shri B. K. (Mavelikara)

Nair, Shri M. N. Govindan (Trivan-
drum)

Nair, Shri N, Sreekantan (Quilon)

{Calcutta

( vii ) :

Narayana, Shri K. S, (Hyderabad)

Narendra Singh, Shri (Damoh)

Nathu Singh, Shri (Dausa)

Nathuni Ram, Shri (Nawada)

Nathwani, Shri Narendra P. (Juna-
gadh)

Nayak, Shri Laxmi Narain (Khaju-
raho)

Nayar, Dr. Sushila (Jhansi)

Negi, Shri T. §. (Tehri-Garhwal)

o

Onkar Singh, Shri (Budaun)
Oraon, Shri Lalu (Lohardaga) ”

P

Pai, Shri T. A. (Udipi)
Pajanor, Shri A, Bala (Pondicherry)
Pandey, Shri Ambika Prasad (Banda)
Pandeya, Dr. Laxminarayan (Mand-
saur) /
Pandit, Dr. Vasant Kumar (Hajgarh)
Paraste, Shri Dalpat Singh (Shahdol)
Parmai Lal, Shri (Hardoi)

Parmar, Shri Natwarlal B. {Dhandhu-
ka)

Parthasarathy, Shri P. (Rajampet)
Parulekar, Shri Bapusaheb (Ratnagiri)
Parvati Devi. Shrimati (Ladakh)
Paswan, Shri Ram Vilas(Hajipur)
Patel, Shri Ahmed M. (Broach)

Patel, Shri Dharmasinhbhai (FPorban-
dar)

Patel Shri Dwarikadas (Amreli)

Patel, Shri H, M. (Sabarkantha)

Patel, Km. Maniben Vallabhbhai {:le-
hsana)

Patel. Shri Meetha Lal (Sawai Madho-
pur)

Patel, Shri Nanubhai N. (Bulsar)

Patel Shri R. R. (Dadra and Nagar
Haveli)

Patidar, Shri Rameshwar (Khargone)

Patil, Shri Balasaheb Vikhe (Koper-
gaon)

Patil, Shri Chandrakant (Hingoli)



B.
B.

Patil, Bhri D.
Patil Shri S.
Patil, Shri S. D. (Erandol}

Patil, Shri U. 8, (Latur)

Patil, Shri Vijaykumar N. (Dhulia)
Patnaik, Shri Biju (Kendrapara)
Patnaik, Shri Sivaji {Bhubaneswar)
Patwary, Shri H, L. (Mangaldoi)
Periasamy, Shri P. V. (Krishnagiri)
Pertin, Shri Bakin (Arunachal East)
Phirangi Prasad, Shri (Bansgaon)
Pipil Shri Mohan Lal (Khurja)
Poojary Shri Janardhana (Mangaiore)

Pradhan, Shri Amar (Cooch
Behar)

Pradhan, Shri Gananath (Sambalpur)

Pradhan, Shri Pabitra Mohan (Deo-
garh)

Pradhani, Shri K. (Nowrangpur)
Pullaiah, Shri Darur (Anantapur)
Q

Qureshi, Shri Mohd. Shafi (Anantnag)
R

(Kolaba)
(Bagalkot)

Roy

Rachaiah, Shri B. (Chamarajanagar)
Raghavendra Singh, Shri (Unnao)

Raghavji, Shri (Vidisha)
Raghbir Singh, Shri (Kurukshetra)

Raghuy Ramaiah, Shri K. (Guntur)
Rahi, Shri Ram Lal (Misrikh)

Rai, Shri Gauri Shanker (Ghazipur)
Rai Shri Narmada Prasad (Sagar)
rtai, Shri Shiv Ram (Ghosi)

Raj Keshar Singh. Shri
shahr)

Raj Narain, Shri (Rae Bareli)
Rajan, Shri K. A. (Trichur)

Rajda, Shri Ratansinh (Bombay
South)

Raju, Shri K. A. (Pollachi)
Raju, Shri P. V. G. (Bobbili)
Rakesh, Shri R. N, (Chail)
Ram, Shrl R. I, (Palamau)

Ram Swadhesh Singh, Shri (Vikram-
ganj)
Ram Charan, Shri {(Jalaun)

{Machhli-

(viii

Ram Deo Singh, Shri (Maharajgan))

Ram Dhan, Shri (Lalganj)
Ram Gopal Singh, Chaudhury (Bil-
haur)

Ram Kinkar, Shri (Bara Banki)
Ram Kishan, Shri (Bharatpur)
Ram Murti, Shri (Bareilly)

Ram Sagar, Shri (Saidpur)

Ramachandran, Shri P. (Madras Cent-
ral) *

Ramalingam, Shri N. Kudanthai

{Mayuram)
Ramalingam, Shri P. §. (Nilgiris)
Ramamurthy, Shri K. (Dharmapuri)
Ramapati Singh, Shri (Motihari)
Ramaswamy, Shri K. S. (Gobichetti-
palayam)
Ramaswamy, Shri S, (Periakulara)
Ramdas Singh, Shri (Giridih)
Ramji Singh Dr. (Bhagalpur}
{Balia)
Ramoowalia, Shri Balwant Singh (Fa-
ridkot)

Rangnekar, Shrimati Ahilya P. (Bom-
hay North-Central)

Ranjit Singh, Shri (Hamirpur)

Rao, Shrimati B, Radhabai Ananda
(Bhadrachalam)

Rao, Shri J. Rameshwara (Mahboob-
nagar)

Roo, Shri Jagannath (Berhampur)

{Kham-

Ramjiwan Singh, Shri

Rao, Shri Jalagam Kondala
mam}

Rao, Shri M. §. Sanjeevi (Kakinada)

Rao, Shri M. Satyanharayan (Karim-
nagar)

Aao. Shri P. Ankineedu Prasada (Bapa-
tla)

Rao, Shri P. V. Narasimha (Hanam-
konda)

Rao, Shri P. Ankineedu Prasada (Ba-
patla )

Rag, Shri Raje Vishveshvar (Chandra-
pur}

Rasheed Masood, Shri (Saharanpur)

Rath, Shri Ramachandra (Aska)

Rathawa, Shri Amarsinh V, (Chhota
Udaipur)



Rathor, Dr. Bhagwan Dass (Hardwar)
Ravi, Shri Vayalar (Chirayinkil)
Ravindra Pratap Singh, Shri (Amethi)
Reddi, Shri G. S. (Miryalguda)
Reddy, §hri G. Narsimha (Adilabad)
Reddy, Shri K. Bramananda (Nara-
saraopet)
Reddy, Shri K. Obul (Cuddapah)

.Reddy, Shri K. Vijaya Bhaskara (Kur.
nool)

Reddy, Shri M. Ram Gopal (Nizama-
bad;

Reddy, Shri P. Bayappa (Hindupur)

Reddy, Shri S. R. (Gulbarga)

Rodrigues, Shri Rudolph {(Nominated
—Anglo-Indians )

Rothuama, Dr. R. (Mizoram)
Roy, Shri A. K. (Dhanbad)
Ray Dr. Saradisn (Bolpur)
Roy, Shri Scugata (Barrackpore)

8

Saeed Murtaza, Sbhri (Muzaffarnagar)

Salia, Shri A. K. (Vishnupur)

Saha, Shri Gadadhar (Birbhum)

Sahoo, Shri Ainthu (Bolangir)

£al, Shri Larang {Surgu,a)

Sai, Shri Narhari Frasad Sukhdeo
(Raigarh)

Saini, Shri Munchar Lal (Mahendra-
garh)

Sait, Shri Fbrahiin Sulaiman (Man.
jeri)

‘Saksena, Prof. Shibban Lal
rajganj)

{Maha-

Semantasinhera, Shri Padmacharan
(Puri)
Sangma, Shri P. A. (Tura)

.Sanyal, Shri Sasankasekhar (Jangi-
pur)

Saran Shri Daulat Ram (Churu)
Sarangi, Shri R. P. (Jamshedpur)
Sarda, Shri S. K. (Ajmer)

Sardar, Shri Mahendra
(Araria)

Narayan

(ix)

Sarkar, Shri S. K. (Joynagar)

Sarsonia, Shri Shiv Narain (Karol
Bagh)
Satapathy, Shri Devendra (Dhen-

kanal)
Sathe, Shri Vasant (Akola)
Satya Deo Singh, Shri (Gonda)

Satyanarayana, Shri Dronam Raju
(Visakhapatnam)

Sayian Wala, Shri Mohinder Singh
{Ferozepur)

Sayeed, Shri P, M. (Lakshadweep)
Scindia, Shri Madhavrao (Guna)

Sen, Shrj Prafulla Chandra (Aram-
bagh)

Sen, Shri Robin (Asansol)

Seyid Muhammad, Dr. V. A, (Calicut)
Shah, Shri D. P. (Bastar)

Shah, Shri Surath Bahadur (Kheri)
Shaiza, Shrimati Rano M. (Nagaland)

Shakya, Shri Daya Ram (Farrukha.
bad)

Shakya, Dr. Mahadecpak Singh {(Etah)

Shankar Dev, Shri {Bidar)

Shankaranand, Shri B. (Chikkodi)

Shanti Devi, Shrimatj (Sambhal)

Sharma, Shri Jagannath (Garhwal)
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The Lok Sabha met at Thirty minutes
past Twelve of the clock.

[Mr, SPEAKER in the Chair]

PRESIDENT'S ADDRESS

SECRETARY: I beg to lay on the
Table a copy of the President’s Ad-
dress to both Houses of Parliament
assembled together on the 20th Feb-
ruary, 1978.

Presidents Address

Honourable Members, I welcome vou
to this first session ot Parliament In
the current year which is also the first
that I am addressing since I assumed
the Office of President of India, While
there are many things that claim our
attention on this day, my thoughts go
out to the people who lost their lives
and property and to their kith and kin

. who survived, the devastating cyclones
which struck Andhra Pradesh, Tamil
Nadu, Kerala, Pondicherry and
Lakshadweep, My Government has
treated this as a national calamity
and has rendered all possbile assis-
tance and has fully cooperated with
the concerned State Governments in
organising relief measures. People
from every part of our country have
spontaneously and generously made
contributions and I should like to place
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on record my sincere appreciation of
their help,

2. In the eleven months that have
elapsed since the general election,
Parliament and Government have
gone ahead with speed in restoring
to the people the freedoms and pro-
tections guaranteed by the Constitu-
tion in their original plenitude. The
Courts have regained their powers.
The Press is free. The citizen is no
longer in fear of arbitrary restriclions
on his freedom. Step by step, the pro-
mise of re-establishing a just balance
between and among the legislature, the
executive, the judiciary and the
citizen is being fulfilled. In fact the
process is nearly complete except for
the constitutional amendments that
have to be made.

3. One of the first tasks to which the
Government addressed itself in terms
of its mandate was the removal of
the authoritarian provisions that had
been introduced into the Constitution,
The Constitution (Forty-fourth Am-
endment) Bill, which has been passed
by both the Houses of Parliament is
now before the State Legislatures for
ratification and it does away with the
various restrictiong on the jurisdiction
of courts. After detailed discussions
with leaders of the Qpposition Par-
ties, a comprehensive Bill to abolish
the distortions introduced by the Con-
stitution (Forty-second Amendment)
Act, has been drafted and will be in-
troduceg during the course of this
session. I hope it wil] receive the full
and early cooperation of all seetions
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of the two Houses so that the Consti-
tution can be restored to its true form
by removing the dark spots. In par-
ticular, there is need to build bulworks
against any possible future bid to use
the Constitution itself to negate and
subvert the basic principles of demo-
cracy.

4, Several changes that had been
introduced in the electorial laws vitiat-
ing the equality before law, altering
the concept of corrupt practices and
abridging the power to appeal to the
courts have been repealed. Another
Bill is before you to repeal the am-
endments made in the Representation
of Peoples’ Act in 1974 and in 1075
so as to restore the democratic ele-
ments which obtained prior to these
amendments. While undemocratic
intrusions are thus being removed,
there is need for basic reforms in
electoral lawg and procedures in order
toc make the electoral process more
equitable and less susceptible to per-
nicious influences. Government is
studying this question in detail and
will place its proposals before the
political parties very soon.

5. The people earnestly yearn for
cieaner politics and cleaner adminis-
tration at all levels. Unlesg there is
faith in the probity of the holders of
high office, the future of constitutional
Government will not be secure. The
Commissions constituted to enquire
into the excesses of the Emergency
and the allegations against certain
individuals who had misused their
positions are engaged in their onerous
tasks. The Lokpal Bill designed to pro.
vide for practical and reliable safe-
guards against corruption and mis-
use of power by the elected repre-
sentatives of the people is before you.
Government will also be introducing
a Bill to provide that all Members of
Parliament should declare their assets,
lizbilities and business interests.

6. An alert public opinion is the
best guarantor of rule of law and of
honest and efficient democratic Gov-
ernmert. By repealing the Prevention
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of Publication ot Objectionable Mat-
ter Act and reviving the Parliament
Proceedings {Protection of Publica-
tion) Act Parliament hag enabled
the Press to function once more as a
watchdog of liberty of the individual
and well-being of the community.
Government hag taken the initiative
to end any kind of control over news
agencies. Assessment of the perfor-
mance of the Press should be left to
professional organisations, like the
Press Council, which I hope will soon
be revived. In order further to faci-
litate the growth of sturdy and inde-
pendent newspapers and news servi-
ces in the country, Government pro-
poses to appoint a Press Commission
to make suitable recommendations,

7. The facilitieg given to all political
parties to broadcast over the radio
and the television during the elections
to State  Assemblies in June, 1977
opened a new chapter in the annals
of our media. Government has made
it very clear not to use the official
media for partisan purposes and is
awaiting the report of the Working
Group which is studying the question
of giving greater autonomy to Akash-
vani and Doordarshan.

8. A thorough review of the Mainte.
nance of Internal Security Act has
been made by Government and a Bill
has already been introduced for the
repeal of MISA and for amending the
Code of Criminal Procedure. Govern-
ment has seen to it that while re-
taining the minimum necessary legal
sanctions in the interest of security
and defence of India, maintenance of
public order and all services and sup-
plies essential to the life of the com-
munity, necessary safeguards, includ-
ing review by boards of judgeg no-
minated by the Chief Justices of High
Courts, are provided to prevent any
kind of arbitrariness in the exercise
of such powers.

9, In some areas of national life,
the suppressed feelings of the people
have found expression in varjous
tforms of protests and agitations. At
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same time, the removal of res-
tions has been utilised by some
rtions to induige in acts of violence,
fimidation and sabotage. There have
g6 been acts and threats of terrorism
gainst our personnel and property
broad, While any aggrieved section
welcome to seek redress of its legi-
imate grievances through constitu-
ional channels open to it, the Gaov-
ernment cannot obviously permit law-
tessness and viclence. Stringent deter-
zent action will be taken against those
finduiging in them. The police in the
country hag to be transformed into an
effective instrument of public service
not only to maintain law and order
but also to protect the rights of citi-
zens, especially the weaker sections.
lsovernment has issued detailed di-
rections to the Administration in this
regard, Since the Indian Police Act
was enacted in 1861 and the last Po-
lice Commission was set up as far
back as in 1902, the Government has
appointed a National Police Commis-
sion to examine and recommend on all
the major issues pertaining to police
administration in the country,

10. The Government attaches highest
importance to the enforcement of the
rights and safeguards for Minorities,
Scheduled Castes and Scheduled Tri-
bes and Backward Classes. The Gov-

tegnment feels that standing institu-
tional arrangements are necessary to
®nable these sections to participate
effectively and freely as equal mem-
bers in the national mainstream, The
following Commissions are, therefore,
Aveing set up:

(1) The Minorities Commission is
being set up for the enforce-
ment of constitutional safe-
guards and the protection of laws
passed by the Union ang the
State Governments; and

{(2) The Scheduled Castes and
Scheduled Tribes Commission
is being set up to investigate all
matters pertaining to the safe-
guards for the Scheduled Castes
and Scheduled ‘Tribes under
the Constitution and laws.
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A Backward Classes Commission is
being get up to go into the problems
of the backward classes and make
recommendations to improve their
conditions.

11. Due to proper management of
the economy in the past year, it is to-
day well placed for making a rapid
advance in the coming year. The rate
of growth of the economy has risen to
5 per cent this year ®us against less
than 2 per cent in the year prior to
the assumption of office by this Gov-
ernment, Agricultural production has
made up the ground lost last year and
foodgrain production is expected to be
above 118 million tonnes. The produc-
tion of commercial crops also is much
larger during the current year, The
baiance of payments continues to be
strong in spite of a deceleration of
export earnings and our foreign ex-
change reserves have continued to
rise significantly. Procurement has
been large in spite of the removal of
the zonal system and food stocks are
currently about 17 million tohnes even
though the offtake from the public
distribution system is larger.

12, Inflationary pressures have
been brought under check. While the
price rise in the previous year was
about 12 per cent, the current level
of prices is no higher than the level
at the end of March, 1977. The growth
of money supply which had been as
high as 20 per cent has been brought
down substantially in the current
vear, However, gince the inflationary
potential in the economy is consider-
able Government does not view the
price situation with complacency. All
available instruments will be deploy-
ed to maintain reasonable price sta-
bility during the next year.

13. This Government inherited an
economy in which poverty and un-
employment were acute, particularly
in the rural areas, and in which the
development of the past 30 years had
not benefited large numbers, To rec-
tity this neglect of the rural areas as
well as to solve the chronic problems



7 President’s

of poverty and unemployment Gov-
ernment decided to re-orient the
strategy of development. Therefore,
tne Fifth Five Year Plan is being ter-
minated this year and a new Five
Year Plan is being started from April
1978, which will incorporate fully the
new thinking of this Government re-
garding the strategy of development.
The primary objectivegs would be the
removal of unemployment and
substantial under-employment in the
shortest possible time, increasing the
availability of basic goods and services
to the people in the lowest income
groups in the same period, a signifi-
cant reduction in disparities of in-
come and wealth and a steady pro-
gress towards technical self -reliance.
The next Five Year Plan will, there-
fore, give particular emphasis to agri-
culture and allied activities, cottage
and small scale industries irrigation
and power, adult education, univer-
salistion of elementary education,
rural water supply and rural roads.
The production of basic goods neces-
sary for the economy, such as oil, coal,
metals, fertilizers, cement will also be
emphasised.

14. Government has announced a
new Industrial Policy which lays
emphasis on the development of
cottage and small industries widely
dispersed throughout the country.
This should help in achieving our
goal of rapidly increasing employ-
ment. This Policy which alsp covers
the role of public sector and large

industries, indigenous and foreign
technology, foreign investment,
workers’ participation and related

matters, will go a long way in re-
moving any uncertainty in this re-
gard and lead to a revival of invest-
ment.

15. In the sphere of foreign trade,
India’s exports have made further ad-
vance during the year. The Govern-
ment has adopted a deliberate policy
of minimising the social cost of our
exports and has regulated the exports
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of essential items such as sugar, rice,
oil, oilseeds, fresh vegetables and ce-
ment. The adverse impact of this on
export earnings has been more than
made good by encouraging the growth
of exports in the dynamic sectors.

16. Long years of shortages of
domestically produced commodities
and imports have led to a host of con-
trols and regulations through the eco-
nomy, Government is keen that those
that have outlived their utility should
be removed so that the enterprise and
initiative of the people have full play
in determining economic activity.
The current state of the economy is
such that such a policy can be effec-
tively pursued. Already the policy.
and procedures regarding exports and
imports and industrial licensing have
been examined with this objective in
mind. A committee has been consti-
tuted to stay comprehensively the
entire systems of controls and make
recommendations to reduce and
streamline them.

17. Industrial unrest will lead to
loss in production and this will not
be in anybody’s interest. I appeal to
employers, employees and others con-
cerned to ensure harmonious indus-
trial relations so that growth is not
affected. In this context I would like

| 9

to refer to the study group set up bY -

Government to examine this difficult
subject. I hope the recommendations
of the study group will help in the
evolution of a rational wage an{d in-
come policy.

18. My Government attaches great
importance to the need of overhauling
the educational system with a view
to meeting the challenge of develop-
ment as well as providing opportuni-
ties of public service to the students.
The problem of illiteracy on such a
large scale as prevails also requires
to be given priority attention. We
have thus to think of educational
policies in terms of not only acade-
mic but also adult education. In fact,
if the country is to make waccelerated
progress towards the goal we have
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set before it, the spared of literacy on
Pnass scale is indispensable. Various
f#venues of consultation with educa-
mional authorities have been explored
* by the Ministry of Education and as
a result, guidelines in respect of
different fields of education, namely
muniversity education, secondary educa-
ion and primary and adult education
;:ave been prepared and erhanced
Erovision is being made in the Central
nd State plans.

19. Government attaches the full im-
portance to the promotion of science
and technology in order to improve
the quality and content of the lives
pf our people and be conducive to in-
creasing employment. Research eflort
is being stepped up and made more
relevant to our immediate problems
in natural resources survey, in agri-
culture and industry and in energy
sources. Government has taken up
the implementation of a National
Satellite Project. Through this project
significant improvement in communi-
cations, meteorological and disaster-
warning services will become avail-
able to the country.

20. I must refer now to a matter of
great importance to our future well-
being. The family planning pro-
¥framme has suffered a setback this
year as a reaction to the excesses
committed during the Emergency. We
cannot afford to allow this trend in
this vital matter. The fact that we
are keen that family planning should
be wholly voluntary requires {hat
there should be a much greater effort
towards education and motivation. I
appeal to the State Governments and
"to all people to recognise the impor-
tance of the programme and to assist
in the measures to achieve the na-
tional targets.

21. Another subject of vital impor-
tance to family welfare and to the dis-
charge of a constituional responsibility
is prohibition. As decided in the Con-
ference of Chief Ministers and Min-
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isters held last year, prohibition will
be introduced throughout the country
in a phased manner during the next
four years. The details of thc phased
programme are being worked out in
consultation with the States.

22. Hon’ble Members, I now come to
our relations with other countries.
My Government has spared no effort
in striving to make our sub-continent
an area of peace and cooperation,
through a series of initiatives in our
bilateral melations with neighbouring
countries. Agreement was reached
with Bangladesh on the sharing of
the Ganga Waters. We have approch-
ed our relations with other neigh-
bours like Bhutan, Nepal, Afghanistan,
Burma, Sri Lanka and Pakistan in the
same spirit, based on equality, mutual
respect and appreciation of each
other’s sensitivities and aspiration. In
particular, our bilateral relaticns with
Iran have registered an improvement
which only an enlightened approach
to mutual understanding could have
achieved.

23. Although differences relating to
the border remain unresolved, we
are gradually improving bilateral re-
lations with China on the barsis of the
Panchsheel. My Government has re-
cognised the importance of developing
close relations with the countries in
South-East Asia. We have made
significant strides in beginning to build
bridges of cooperation with the De-
mocratic Republic of Vietnam and
other States of Indo-China and with
the Commonwealth countries in this
region. For the first time, the Cum-
monwealth Heads of Governments of
the region met together recently and
discussed methods of increasing mutual
cooperation. With Japan, there is a
deeper understanding and realisation
that Indo-Japanese relations can be a
contributing factor in achieving peace
and promoting development in Asia.

24. The Government has based its
relations with the Great Powers on
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thg firm beliel in a commitment 1o
genuine non-alignment, beneficial
bilateralism and furtherance of cons-
tructive international cooperation, We
are confident that the many sided co-
operation and understanding which we
have built with the Soviet Union and
other Socialist countries will be
strengthened and enriched, We have
achieved cordiality and friendship in
our relations with the United States
of America and Western democracies
with whom we share a common belief
in the democratic system of Govern-
ment. 1t is olur hope that notwith-
standing the differences which we may
have had in the past, we can now
faster these relations to a new level
and quality of mutual confidence which
will transcend differences on specific
matters and enlarge the area of under-
standing and faith in each other.

25 Tensions still be set specific areas
of the world, particularly in Southern
Africa and West Asia. We have con-
tinued to support the African coun-
tries and their liberation movements
in the struggle against colonialism and
racialism and have pledged our politi-
cal and material support to the libera-
tion movements in Namibia, Zimba-
bwe, and South Africa., We cannot
over-emphasise the need for unity
amongst the African leaders in deal-
ing with the common enemy of racia-
lism and colonialism. In West Asia, we
continue to hold the view that a just
and lasting settlement based on the
withdrawal of Israeli forces from all
occupied territories, and in accordance
with the resolutions of the United
Nations which secure the legitimate
rights of the Palestinian people and
security for all States of the region, is
essential for durable peace in that
region.

26. My Government has strengthen-
ed India’s constructive participation
in international forums—in the United
Nations, in the non-aligned world, in
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the Commonwealth and in ihe con-
ference on International Economic

Cooperation,

27. We are convinced that the en-
ormous problems facing both the
developing and the developed coun-
tries can be solved only if there is
peace and stability in all parts of the
world. In order to bring this about,
it is essential that the major nuclear
powers arrive at an early agreement
on test bun, on reduction and ultimate
elimination of all nuclear weapons,
and on peaceful exploitation of atomic
energy on the basis of respect for,
sovereignty, equality and non-discri-
mination. Nuclear disarmament 1s .2
matter of foremost concern to all the
countries of the world and we hope
that at the Disarmament Conference
proposed to be held later this year the
major nuclear powers will be able to
announce an agreed and time-bound
programme of disarmament. For our
part, we have reiterated our solemn
resolve to use nuclear energy only for
peaceful purposes and have also made
it clear that we will unilaterally desist
from making nuclear tests. We are,
however, opposed to any form of dis-
crimination in this wvital sector,

28. Hon'ble Members, during this
Session you have to consider the
Statement of Receipts and Expendi-
ture and the Demands for Grants for
the coming financial year which will
determine the new direction in which
the country will progress in the com-
ing years. You will have to finalise
the legislative measures already pend-
ing with you and also deal with the
new ones that will be presented, to
some of which I have earlier made
mention, Many of these measures are
of far reaching importance in streng-
thening our democratic policy snd eco-
nomy. You thus have a very heavy
agenda before you. I would not there-
fore detain you any longer. [ summon
you to your endeavours and wish ydu
all success,

JAI HIND
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argw § f9F wig ww, afaamrg,
¥, qiferd o qagT § Fg AT
T TE JEA T A A W AT
¥ gy 6 98 | IT qEAT X IT8 I
qi it a7 § 3% faq WY A AT Agy
qWE & | AN WEFR A AW
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AR rOTfaFT F AME q9G §F 9
T qrg ATIFCHT & waal # fRe & g7
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F foq d@fqumm &1 & SEw FA
#1 fsat fifow *t wEAT 7 | W,
THE 3@ I FA FT G T ¢ |

4 FHT T fAmg F FuEd F
faer 1 gfva 37, weeraT<qe adst
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W grmt fasit aw & fag gt
# fag wit 92 fa=r w7 Qi fomd
I T fawnet #1 fgizor g fos 2w
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w7 fgee

12.31 hrs,
OBITUARY REFERENCES

MR. SPEAKER: Hon, Members, as
we meet to-day after an interval of
two months, it js my unpleasant duty
to inform the House of the sad de-
mise of three of our former collea-
gues, Shri Mahadeo Prasad, Dr, Shri-
man Narayan and Shri H, R.
Gokhale.

Shri Mahadey Prasad was a Mem-
ber of the Second and Third Lok
Sabhg during the years 1957—67 re-
presenting respectively Gorakhpur
and Bansgaon constituencies of Uttar
Pradesh, Earlier he hag been a
Member of the UP. Legislative
Assembly during the years 1952—57.
Keenly interested in the upliftment of
the depressed classes, he always
championed their cause both in Par-
liament and outside, He passed away
at Gorakhpur on the 11th December,
1977 at the age of 76,

Dr, Shriman Narayan was a Mem-
ber of the First Lok Sabha during the
years 1952—57 representing Wardha
constituency of the erstwhile Madhya
Pradesh State, Starting his career as
an educationist he founded the Sek-
saria College of Commerce, Wardha
and served as itg principal, Soon he
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. came in contact with Mahatma
.Gandhi and became  hig ardent
follower and joined the “Quit India”
‘movement, In 1949, he undertook a
 world tour to propagate the Gandhian
ideology, He was thg author of
- several books op Gandhian economics
-and planning  Throughout his life
he remaineg closely associated with
' the programxneg of constructive work
"which Gandhiji had started with a
view to gchieve the regeneration of
Tural life,

He served the country in various
capacities with distinction H, was
associated with a large number of
educational and other institutions gnd
served as Dean of the Faculty of
Commerce in Nagpur University from
1951 onwards. In 1958 he became a
Member of the Planning Comrnission
and served in that capacity till 1964
when he Was appointed as Ambassa-
dor to Nepal 1 1967 he was ap-
pointed as Governor of Gujarat and
he held that high position till 1973,

He also organiseq several All India
Educational Conferenceg and rendered
yeoman service as Presideny of the
Gandhi Smarak Nidhi, an organization
with which he remained associated
till his end.

In spite of his distinguished record
of service ag ap educationist, Gandhian
thinker, a Parliamentarian, diplomat;
administrator, ectonomist and a pro-
lific writer both in Hindj and English,
his life wag 'marked by simplicity and
complete absence of gstentation, He
lent lustre and dignity to whichever
office he held in his long and dis-
tinguished career

He passed gway at Gwalior opn the
3rd January, 1978 at the age of 66.
In his death the country has lost an
unassuming and dedicated worker and
& true patriot who spent his whole life
in the gervice of the nation,

Shri H, R. Gokhales was a member
of tha Fifth Lok Sabha representing
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the *North-West-Bombay' constituency
of Maharashtra, He belonged to &
family of jurists and started his
career 8S an advocate, He took active
part in the “Quit Indis” movement
and also played a leading role in the
trade waion activities, Ip 1962 he was
appointed judge of the Bombay High
Court and served in that capacity upto
1966, Later he becam, Minister of
Law and Justice j the Central Gov-
ersnent during the yearg 197177

Shri Gokhale passed gway at New
Delhi on the 15th February 1978 at
tha age of 63,

In his death the country has lost an
eminent jurist and parliamentarian.

We deeply mourn the losg of these
friends and 1 am sure the House will
join tne in conveying gur condolences
ty the bereaved families,

The House may stand in silencg for
a short while to expresg its sorrow.

The Members then stood in silence
for a shortwhile.

12.35 hrs,
Re MOTION FOR ADJOURNMENT

SHRI JYOTIRMOY BOsu (Dia-
mond Harbour): I have given an
adjourmnent motion on the issue of
the Iranian students, thejr arrest and
the jntention of the Government to
deport them: and certain other res-
trictions have bheen imposed op them
which is unbecoming of a democratic
country like ours, The second one is
about the assault torture and shoot-
ing and ultimately burning of a
Harijan within the Constituency of
Shri Jagjivan Ram in Bihar, I would
like to have your considered gpinion
on the same,

MR. SPEAKER: 1 have already
considered it and the orders will be
communicated to you,
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'PAPERS LAID ON THE TABLE

Higa DENOMINATION BANK NoTES
DEMONITIBATION) ORDINANCE, 1978

THE MINISTER OF PAR-
LIAMENTARY AFFAIRS AND LA-
BOUR {(SHRI RAVINDRA VARMA):
1 beg to lay on the Tablg a copy of
the High Denomination Bank Notes
{Demonetisation) Ordinance, 1978
{No, 1 of 1978) (Hindj and English
versions) promulgated by the Presi-
dent on the 16th January, 1978 under
article 123(2)}(a) of the Constitution.
{Placed in Library. See No. LT-1512|
78].

SHRI C, K. CHANDRAPPAN (Can-
nanore): I have given a notice.

MR, SPEAKER: This is merely
‘the laying on the Table You will
get an opportunity tgy discuss this,

SHRI ¢ K. CHANDRAPPAN:
Even at this stage when he ig laying
this paper on the Table, T would like
to draw your attentiop to some of the
important things.

When the Ordinanc, was promul-
gated we conveyed certain remarks
about jt at that stage, The point is
very serious, When thj; Ordinance
wag promulgated they did not
include Rs, 100 notes, That is one of
the very serious....

MR, SPEAKER: When the Bill
<omes you cap discuss it

SHRI C. K. CHANDRAPPAN: It
was leaked out.

The decision of the Government
according to the Press was leaked out.

. MR, SPEAKER: You can discuss
it when the Bill comes,

. SHRI C. K. CHANDRAPPAN: We
are going tp discuss the Bill which
has been leaked out and some people
benefited out of it. That is the point.
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SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): Mrs, Gandhi catme
to know and got Rs, 1,000 notes en-
cashed,

SHRI ¢, K, CHANDRAPFPAN: Some
people say R.8.8. penefited by it.
PROCLAMATION IN RELATION TO THE
STATE OF KARNATAKA DATED 31-12-77,
AND THE PRESIDENTIAL ORDER AND THE
KARNATAXKA GOVERNOR'S REPORT IN

RESPECT THEREOF

SHRI RAVINDRA VARMA: 1 beg
to lay on the Table:—

(1) (i) A copy of the Proclama-
tion (Hindi and English wversions)
dated the 31st December, 1877 is-
sued by the President under article
356 of the Constitution in relation
to the State of Karnataka publish-
ed in Notification No. G.S.R. 798
(E) in Gazette of India dated the
31st December, 1977 under article
356(E) of the Constitution.

(iiy A copy of the Order (Hindi
and English versions) dated the
31st December, 1977 made by the
President in pursuance of sub.clause
(i) of clause (c) of the above Pro-
clamation published in Notification
No. G.5.R. T99(E) in Gazette of
India dated the 31st December, 1877.

(2) A copy of Report dated the
31st December, 1977 of the Gover-
nor of Karnataka to the President
(Hindi and English versions).

[Placed in Library, See No, LT--1513|
78].

NortiFicaTioN UNDER CUSTOMS ACT, 1962
AND CENTRAL Exise RuLes, 1944

SHRI RAVINDRA VARMA.: I beg to
lay on the Table:—

(1) A copy each of the following
Notifications {Hindi and English
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versions}) under Section 159 of
the Customs Act, 1962: —

(i) G.S.R. 764(E) published in
Gazette of India dated the 19th
December, 1977 together with an
explanatory memorandum,

{ii) G.S.R. 774(E) published in
Gazette of India dated the 26th De.
cember, 1977 together with an ex-
planatory memorandum.

(iii) G.S.R. 1{E} published in
Gazette of India dated the 1st Jan-
uary, 1978 together with an expla-
natory memorandum,

(iv) G.S.R. 7T(E) published in
Gazette of India dated the 4th
January, 1978 together with an ex-
planatory memorandum.

{v) G.S.R. 11(E) and 12(E) pub-
lished in Gazette of India dated the
4th January, 1978 together with an
explanatory memorandum.

(vi) G.S.R. 16(E) angq 17(E)
published in Gazette of India dated
the 6th January, 1978 together with
an explanatory memorandum,

(vi)) GS.R. 18(E) and 20(E)
published in Gazette of Indja dated
the Tth January, 1978 together with
an explanatory memorandum.

(viii) GS.R. 21(E) and 22(E)}
published in Gazette of India dated
the 7Tth January, 1978 together with
an explanatory memorandum.

(ix) G.S5.R. 39 and 41 published
in Gazette of India dated the Tth
January, 1978 together with an ex-
planatory memorandum.

{(x) G.S.R. 77 published in
Gazette of India dated the 14th
January, 1878 together an expla.
© natory memorandum,
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{xi) G.SR, 41(E} and 42(E)
published in Gazette of India dated
the 25th January, 1978 together with
an explanatory memorandum.

(xii) G.SR. 46(E) to 48(E) pub-
lished in Gazette of India dated the
28th January, together with an ex-
planatory memorandum.

[Placed in Library, See No, LT- 1514}
78]. .

(2) A copy each of the following
Notifications (Hindi and English ver-
sions) issued under the Central Ex-
cise Rules, 1944:—

(iy G.S.R. T90(E) to 792(E) pub-
lished in Gazetted of India dated the
30th December, 1977 together with
an explanatory memorandum.

(ii) G.S.R. 795(1) published in
Gazette of India dated the 31st De-
cember, 1977 together with an ex-
planatory memorandum.

(iii) G.S.R. 49(E) to 51(E) pub-
lished in Gazette of India dated the
28th January, 1978 together with an
explanatory memorandum.

{iv) G.SR. 53(E) published in
Gazette of India dated the 30th
January, 1978 together with an ex-
planatory memorandum.

[Placed in Library. See No., Lt-1515/
78],

(3) A copy of Notification No.
331/77-C.E. (Hindi and English ver-
sions) published in Gazette of India
dated the 3rd December, 1977 con-
taining corrigendum to Notification
No. G.S.R. 945 dated the 23rd
July, 1977 under section 38 of
the Central Excises and Salt Act,
1944. [Placed in Library. See No.
LT-1516]78]. ‘




12.36 hra,
RESIGNATION BY MEMBERS

MR. SPEAKER: I have to inform
the House that on the 24th Decem-

ber, 1977 1 received a letter from
Shri Karpoori Thakur, an elected
Member from ‘Samastipur’ consti-

resigning his seat
I accepted his resig-
the 24th

tuency of Bihar,
in Lok Sabha.
nation with effect, from
December, 1977,

I have also to inform the House
that a Jletter was recaived in Lok
Sabha Secretariat on 6th  January.
1978 from Shri Y. Shaiza, an elecied
Member from ‘Outer Manipur' con-
stituency of Manipur, resigning his
seat in Lok Sabha. I accept his resig-
nation with effect from the 6th Jan-
uary, 1978

LOKPAL BILL

EXTENSION OF TIME FOR PRESLNTATION
oF REporT oF JOINT COMMITTEE

SHRI KANWAR LAL GUPTA
(Delhi-Sadar): 1 beg to move:

“That this House do further ex-
tend upon the last day of the first
week of the Monsoon Session (1978),
the time for presetatation of tho Re-
port of the Joint Committee on the
Bill to provide for the appointment
of a Lokpal to inquire into allegdflons
of misconduet against public men and
for matters connect2d therewith.”

SHR!1 DINEN BHATTACHARYYA
(Serampore): How many times, will
it be extended?

SHRI C. K. CHANDRAPPAN:
I(Cannanore): Wher ~this Bill was
mtroduced in this House the hon

Home Miniser wag so keen and it ap.
Peared that he wanteq to get if pas-
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sed right then at that time. After a
lot of persuasion he accepted that it
should be sent to a Joint Select Com-
mittee. But he made it very clear
that he was very keen to fight cor.
ruption and corruption in high places.

I think this is the third time that
Shri Kanwar Lal Gupta is coming for
extension. Now the point is: are they
keen to pass this Bill?

MR. SPEAKER: What is
suggestion?

your

SHR1 C K. CHANDRAPPAN: My
suggestion is that thev should not
have come forward for extension.

You are a custodian of the House
We can extend it provided this is the
last extension which they are asking
for. By extending it, we cannot give
extension to corruption un-limitedly.

1 am requesting you that you make
it sure that this is the last extension
that they might be asking for.

SHRI P. K. DEO (Kalahandi): I
beg to move:

That in the motion—

for “first week of the ‘Monsoon
Session (1978)",

substitute— .
“present Budget Session”,

In this regard 1 would like to point
out that as early as 1966 the urgency
of the establishment of an institution
like the Ombudsman or the Lokpal
has been highlighted by the Adminis-
trative Reforms Commission headed
bv not less a person than the Prime
Minister Shri Morarji Desai, Since
that time thic House has been
seized of this Bill in various stages,
either as a Private Membar's Bill or as
A Govermtnent Bi'l. Everv time the
Government has been dilly.dallying
with it, Sir, T don't doubt the bona-
fides or the seriousness of the Joint
Committee which has been looking
into it. But I would like to point
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out that they should look into it seri-
ously and come to an early decision.
Sir, I opposed last time when they
asked for the extension of time. My
Nea-official  Lokpal Bill was with-
drawn by me in the Second Session
of this Lok Sabha on the assurance
given by the Home Minister that the
Government's Lokpal Bill would be
passed expeditiously. Then it was
extended to the Third Session. Then,
in the Third Session, they asked for
extension of time till the Fourth Ses.
sion. Now, they are asking for ex-
tension till th Monsoon Ses-
sion. Sir, there is nothing 1Tke a Mon-
soon Session. If they ask for the
Fifth Session, one can understand, If
the monsoon fails, there may not be
any Monsoon Session at all. This is
agaimn something which is absolutely
vague,  So, 1 beg tp submit this: In
the pxplanation in the Memorandum,
they have mentioned that in the In-
ter.session period, they had as many
as 14 sittings. But in this session, we
have 62 working days. If the Com-
mittee is serious to take note of this
important Bill, if they like to pass
this Bill and give their suggestions,
they can sit on all the 62 days in
this session and by the end of the
present session they can come for-
ward with their Joint Committee
Report.

So, in all seriousness, I beg to
submit that for God's sake, do'nt ex-
tend the time indefinitely. I wish no
persuasion would be required at all
to persuade this House to accept my
amendment, so that they take this
matter seriously and submit the Re-
port of the Joint Committee within
this session itself, in which we have
got 62 full working days. Thank you.

SHRI O, V. ALAGESAN (Arko-
nam): Sir, the extension askeq for
is guch that this matter may not be
taken up even in the Monsoon Session,
It means, indefinite delay of this
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measure, Sir, the extension can be
given, but the extension should be
such that thjg Bill comes up for con-
sideration ip this Budget Session it-
self. So, I submit, it should not go
beyond the First of April of this
year, so that the House is enabled to
sideration in this Budget' session it-
self, 1 therefore suggest....

MR SPEAKER: Why do you Sug-
gest First of April, of all days?

SHRI O. V, ALAGESAN: All right;
you can have Second of April, Sir,
1 dor’t mind, Thank you,

PROF, P. G. MAVALANKAR
(Gandhinagar): Mr_Speaker, Sir, this
Lokpal Bill is one of the very good
and very welcome measures of the
new Janata Government, I think the
whole House agreeg that this Bill
should be passed into law ag early as
possible.

Sir, I remember,—and 1 think you
will recall —that at one point of
lime, in the early stages, the Govern-
‘ment had no intention even to appoint
a Select Comnmittee, they wanted to
get the Bill, passed without a select
Committee, Now, all important Bills
must have select Committees and 1
mn glad the Select Comeittee has
been there.

All T have to say is, in view of the
faet that this measure is corcerned
with aw important issue opn which
there is divergence of views and a
deep cleavage of opinion—and there-
fore this extesion is  sought, and
1 appreciate this point—let this, how-
over, be the final date, so that at least
in this vear of 1978 itself we can tell
the people that we really mean busi-
ness, and we are earnest about it,
This is all I wanted to say,

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): Sir, since we came
to this House—I came to this House
alnost a decade ago—we had been
hearing about it, This Lokpal comes
up every year and dies at the end
of the last day of the session,
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Now that gave a confirmed impres-
sion in the minds of the people that
the Government was npot serious
about enacting this I.okpal, There-
fore, we do not want the sam, thing
to happea in the regime of the new
Government which has made a pro-
mise that they would like to free the
administration from corrupt practices
etc. I request that Shri Shyamnandan
Mishra, who is the Chairman of this
Committee, should come before the
House with a special resolution and
assure that before. the end of this
sessiop a report will be submitted
before thig House,

THE PRIME MINISTER (SHRI
MORARJI DESAI): 1 would like to
say that it is only the Select Com-
+nittee Members who do not want
M.Ps, to be included. That is what all
I have learnt.

SHRIMATI CHANDRAVATI (Bhi-
wani): They should pe Pacluded,

SHR1 MORARJI DESAI: They
sheuld be included,  Therefore, let
the date be fixed and it should be
done before that, I have no objec-
tion. I am very happy about it.

wre Tt fag (wrrerge ) o weas
TRIA, AT w2y, HY saifaaa ag
3 7g1 & f5 e fdas w1 ifaew
g %7 sfaem @ 8, Wk e
Y gza F g wW A o) faenmg @)
W] Iy AWl F AR § ghwoa
@ & | A s HEY §omRg
frgr 2 f& 3% =9 9 ¥ vaUw
agf & f& MFme faw 1 wrer s
M W gw e faaE v s &Y
aw frar o o9 feefa & gw oA
SO AWET A WY F I yaT
afufa & awfa @ wzedi & wAw
F awd § fF oo faliaw 1 29 ma
#t i ¥ g &) 777 O FT IW T
frarefamdt firgqr oo w1k 9% o
fear smo | gw T & fx oag @6
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SHRI A. BALA PAJANOR: (Pon-
dicherry): Sir, the Prime Minister
has made a reference about the Mem-
bers of Parliament to be included in
that Bill. 1 do not think there was a
divergent view on this because the
Chief Ministers have also to be includ-
ed in that. In that case, the question
of the power and the Centre-State
relations comes in. It is not that
simple as the Prime Minister said just
now that Members of Parliament
should be includeg in it. Whether it
is technically possible or not it is en-
lirely a matter for the Seiect Com-
mittee to decide. But the very im-
portant factor is of including the Chief
Ministers at this stage within ihe pur-
view of this Bill. 1 think that it is
only on that score that the Com-
mittee is postponing and they are not
able to take a decision on this issue
which is a political one, (interrup-
tions).

SHRT SASANKASEKHAR SANYAL
(Jangipur): sir, on a point of order,
The proceedings of the Select Com-
mittee are secret,.  How can the Prime
Minister peep inlo the proceedings?
How can he make a reference to
this?

SHRI MORARJI DESAI: 1 have
not peeped into it.

MR, SPEAKER: Secrets arp Letter
known.

Nl FAX WIN U@ WA AR A,
zq fadgs &1 o/ F9 F T K A
forar ama Y E &, § 96 qEAT
T AFIT A IG [ Tg qEAA &
oY ¥1 @12 g F 9w g we 7 w@
a1 f& aw v\ fadas #1 I § o<
afid Fwr IRy 21 AqFR T OOF
wgaq faw 2 fam & s s
TR &1 9% aR § geEi-GaRT &
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[ F7T s17 ToT]

T FY 7€ )| g qA A ¥ o oow
am w1 % e @, S99 weman
TR sga I § 1 R W F fag
Wor AR A A @ 1w I
Rz § WY 37 97 & faw a3 )
ZaR AW A W TAET qWT Y AHAT
TR &Y F€ Afq T =Y & v =@
o % feq & foo ot 9 fear
T | (wEew) =g faae FRE A
T AT arfed FA T AU R F75 20
& | afww Tforw a8 ? 5 o fefeex
aEe WM o JNF FAD Fr o0
f§ oz f&Y qEt 1 §a=r 7@
2, 92 us UG ga™ 2, TR FTASA
EFEY A 7w QU ¥ Sq_T A
Tad wmfae g1 3@ s 1 Frfow
2O & qumar F fF = 9 A O
ofsfome 70 fFagadf sTaara A a
99 f& 7z qa= Izvay T @ fe o
zaA N fafaeed & a1 7 Y, = &
a1 7 &Y, T g, a1 T Y, w7 q/@q
are T & ¥ aedftw ¥ S a@y
qEar ) fae § aR gEw ¥ o
w5 qvw =g faf<a 2, a7
et  fr oY § 9= Y, oF fae #Y
oY 2 T A0 FA Tfgr o A Far
THTA WY A F FE ¥, IH WA w0
UACT AFT gV, TR #E9 & wifev
AT T AN FAAY F) Fforw F30
TaR) qifa F2 frar oo

MR. SPEAKER: 1 think the Com-
mittee has taken an unduly long time.
The Bill is a very important bill but
even very important billg are to be
passed.

SHRI KANWAR TL.AL GUPTA: Sir,
I may tell vou that we had fourteen

GMGIPND—M—3537 L. S.—880
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sittings and there are 489 amendments
to this Bill. I assure you, Sir, that
we shall try to finalise this Bill by
the end of the Session, but . . .

SOME HON'BLE MEMBERS: No
‘but’.

MR SPEAKER: Now I chall put
the amendment of Shri P. K. Deo~to
the vote of the House. The question
is:

“That in the motion—

for “first week of the Monsoon
Session (1978)" substitute—
“present Budget Session”

The motion was adopted.

MR. SPEAKER: T now put the
motinn, as amended, to the vote of
the House. The question is:

“That this House do further ex-
tend unto the last day of thc pre-
sent Budeet Session, the time for
presentation of the Report of the
Joitat Committee on the Bill to pro-
vide for the appointment of a Lok-
nal tn inquire intp nllreations of
misconduct against nublic men and
for 'matters connected therewith

The motion was adopted.

MR. SPEAKER: So, the report shall
be submitted bv the end of the pre-
sent Session. There is no other work
for the dav. The House stands ad-
journrd till eleven of the clock to-
morrow.

12.53 hrs,

The Lok Sabha then adjourn-
ed till Eleven of the Clock
on Tuesdan, February 21.
1978 phalguna 2, 1899
(Saka).
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